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Sub:  Nomination of one MLA as a Member of APMC (Shahdara) 
Gazipur. 

 
Hon’ble Members are hereby informed that Hon’ble Speaker, 

Legislative Assembly of National Capital Territory of Delhi is pleased to 
nominate Shri Kuldeep Kumar, Hon’ble MLA as member of Agricultural 
Produce Marketing Committee (APMC) (Shahdara) Gazipur, as per Section 
36(1)(f) of DAPM(R) Act 1998, r/w, Rule 68(2) of the DAPM(E) Rules, 2000. 

 

Deputy Secretary (Legislation) 
 


